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THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
CIVIL, SUPPLIES (SHRI B. P.
MAURYA): (a) The management of
1he Bombay and Ghaziabad units of
Hind Cycles Limited wag taken over
by Government of India on 3rd Janu.
ary 1974,

(b) All the permanent employees
who reported for duty have teen re-
employed, excepting some sale, re-
presentatives. This mcludes Badli
workmen who had worked for more
than 240 days during the yrar ending
Bist July, 1873 v the Bombay umt.

(¢) Arrears of wages pertamning to
the pre-take over period of manage-
ment have not been cleared Gra-
tuity of such employeeg who were
taken in and subsequently resigried or
retired is being paid hut gatuity of
such employees who did not rejoin
duty hag not been paid so far, The
Provident Fund Account of the un-
dertaking has been transferreq to the
Provident Fund Commissioner wel.
1st April, 1974 The position regard-
ing clearance of Provident Fund
arreas will be ascertained and laid
on the Table of the House,

Financia! Assistance to Bihar by REC
for Rural Electrification in Chhotlanag-
par Division

4083. SHRI N. E. HORO: Will the
Minister of ENERCY be pleased to
state:

(&) district-wise financial assistance
given by the Rural Electrification
Corporation in the Chhotanagpur Divi-
eion in Bihar for rural electrification
programme; and

(b) the share of the Bihar State
Electricity Board in that programme
district-wip?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SIDDRESHWAR PRASAD): (a) The
Rural Tlestrification Corporation Ltd.,

has 30 far sanctiomed 23 schemes re~
lating to rural electrification in
Chhotanagpur Division of Bihar., The
district-wise details are:

District No. of Amount
Schemes  (Re. 1n
Jakhs

Hazanbagh 2

Giruhih - J ToA99w
Dhanbadh 3 15298y

Palamau 4 250 16

Rancha - - 9 sor 434

Singhbhum 6 379 73

23 1424774

(b) The State Electricity Board does
not contribute any share in respect of
the schemes sanctioneq by the Rural
Electrification Corporation Ltd gduring
the project period.

Cement Productien

4984, SHRI SUKHDEO PRASAD
VERMA:
W:ll the Minister of INDUSTRY
:;aND CIVIL SUPPLIES be pleased to
te:

(a) whether target fixed {for ce-
ment production during the year
19’;4-75 is not likely to be achieved:
an

(b) if 30, the reasons thersfor and
the stepy Government propose to
take in thig direction?

THE MINISTER OF STATE 1IN
THE MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI B P
MAURYA): (a) and (b) No suveciic
target for cement production was fix.
ed for the year 1974-75. However, it
was estimated thata a production of
about 15 million tonneg may he wthi~
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oved during the rm 1974.75. The

actual production’ during ‘April, 1974

“#o February, 1978 was 1333 million
Ronnes. maovernmenthtthlncall
"possible steps to ensure adequatp sup-
ply of coal and power and meet the
gail transport needs of the industry
for the achievement of maximum pro-
duction.

Opening of Post Offices in Rural Areas
of Bihar

4085. SHR] SUKHDEO PRASAD
: VERMA:

Wil the Minister of COMMUNICA-
WIONS be pleased to state:

(a) the total number of post offices
epened in the rura] areas of Bihar
State during the year 1974-75; and

(b) the total areas covered by each
of the new post office and the popu-
fation covered?

" . THE MINISTER OF COMMUNICA.
TIONS (DR. SHANKER DAYAL

BHARMA) (a) Five,

. {b) Information is furnisheq be-
Iuw — _

Popula-

Post omce; Area
: . fton.
ﬁ- Raluahat - [ !q Miles 3108
2. Kharagpur - 2 5q. Miles 1480
, Rabus-Talsialn 24 sq. Miies 2074
. 4 Mandal 8sq Mites 3126
$ Barawn 3 2q. Miles 2623

Ullllhinelhl

c

. adm. ‘SHRI SUKHDEO PRASAD

'VERMA:
wmuwnmoccomvmm--

mmmpmwm

hmo conmﬁom on Priority

ey mmbe of new telephone
installe onpuedtym.

in ¢ach of the telephons . L
in Delhi under OYT Categor
the ‘months of Decembut,
Janusry, 1978; ang
{b) the mnnbar
pending under the O.¥Y.T. etbmy otk
regular basig and since when? :

THE MINISTER OF COMMUNICA- " -

TIONS (DR, SHANKER DAYAL -
SHARMA): (a) and (b). Two State..
ments, as Annexure ‘A’ and B’ are
laid on the Table of the House, [Plac-
ed in Library. See No, LT-09243/7].

Pending ApPilcations for Allotment of
Scooters ang Cars aguinst Fovelgn
Exchange

4087. SHRI SUKHDEO PRASAD
VERMA: Will the Minister of
INDUSTRY AND CIVIL .SUPPLIES
be pleased to state:

{a) number of applications pynding.
for allotment of scooters and cars on
priority basis against inward remit-
tances of foreign exchange as on 31st
December, 1874; and

(b) the reasons for the delay?

THE MINISTER OF STATE 1IN
THE MINISTRY OF INDUSTRY AND
CIVIL SUPPL!ES (SHRI A. C
GEORGE): (#) and (b). 2035 appli.
cationg under the foreign exchange
remittance scheme for prioritv allot-
ment of Scooters and 12 for prioxity
aliotment of Premier President Cars,
which were complete in ail respsets, .
were pending ag on 3ist December,
1974. They ﬁava since been dl‘pol!d
of. )

Recommendations of Capital Gosde

4088. SHRI K. §, CHAVDA: Will the

Minigter of INDUSTRY AND CIVIL . -

swmmsbevmw‘m
(;)MMWM, ,
. sitaply
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against credits to be obtalned from
financial institutions;

(b) whether formalities with finar-
cial institutions take long time and
they are favourable to existing

’

{e) whether new entrepreneurs are
afraid of these formalities ang drop
their projects before and during com-
pletion of the formalities; and

(d) whether Government have any
proposal not to recommend to finan-
cfal institutions import of capital
goods application and deal 1t directly
upto Rs. 15 lacs?

THE MINISTER OF STATE IN THE
MINISTRY OP INDUSTRY AND
CIVIL SUPPLIES (SHRI B P
MAURYA)- (a) While accorling ap-
provals for imports, the Cumtal
Goods Commattee indicateg the sources
of foreign exchange credits, which
jnclude those extended by financial
institutions

(b) The average time tmken by the
financial institutions to communicate
deussions on loan apphications is about
three months The procedure follow-
ed by the financ 2l mshtiYione n
dealing with loan appheationg 10 iV«
same for new &s well ag exasting un-
dertakings

{c) The presunt stroambined or -
cedureg for the clearance of  capital
goodg import apphicationg arg intend.
ed to assist the entreprencuss to
complete the formalities 45 e hiti-
ougly ag possible

(d) No, Sir

Cooperation between India and
Tugostavia for Development
of Atomip Energy

4089, SHRI SAKTI KUMAR SAR-
KAR; Will the Minister of ATOMIC

ENERGY be pleased to state:

(a) whether Yugoslavia will be
cooperating with Indla for the deve-
lopment of atomic energy; and

{b) it so, the spheres in which
such cooperation ig prepared to be
sought?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY. MINISTER
OF ELECTRONICS, MINISTER OP
SPACE, MINISTER OF PLANNING
AND MINISTER OF SCIEi«CE AND
TECHNOLOGY (SHRIMATI INDIRA
GANDHI) (a) and (b). Yugostavia
has expressed interest in co-operation
with India :n the field of peaceful
uses of atumic energy

Arrests of Naga and Mizo Rebels
on way to China throngh Burma

4090 SHRI SAT PAL KAPUR:- Wil
the Minicter of HOME AFFAIRS be
pleased to state

(a) the total number of Naga and
Mizo rebels caught entering Burma
on the way to China,

(b) whether it is pioposed to sond
a protest note to Burma about allow~
mg their entrv into Burms or seek
the r cooperatyn i not allowing
them to erter Burma and

{c) the response, if anv, from the
Burmg Gqiernment an thy, regard”

THE DEPUTY MINISTER IN THF
MINISTRY OF HOME AFTAIRS
(SHRI F H MOHSIN) (a' From
September 1974 to January, 1973 the
Security Forces have been able to
appreheng 135 undergiound Nrgas
reported to be op thewr way o China
No China-bound Mizo rebel has been
apprehended during this period

(b} and (c) Do not arise,
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Yeleogmmunioation network

4091. SHRI SAT PAL KAPUR: Will
the Minister of COMMUNICATIONS
he pleased to state:

(a) the particulay efforts made to
put the telecommunication net-
work in the country on a sound foot-
ing; and

(b) the total amount provided in
the Fifth Plan for various Posg and
Telegraph Schemes?

THE MINISTER OF COMMUNI
CATIONS (DR SHANKER DAYAL
SHARMA): (a) The development and
improvement of the telecommunica-
tion network in the country 13 8 con-
tinuing process The successive Five
Year Telecommunication Plans aimed
at large gcale development of the
telecommunication services and also
their modernisation,

To further develop and modernise
the telecommunication system in India,
an integrated telecommunication
Draft 5th Five Year Plan has been
drawn up and submitted to the Plan-
ning Commission

Some of the important steps already
taken and proposed to be continued mn
the 5th Plan period to imprgve and
modernise the telecommunication zys-
tem are as follows:
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(i) To maintain a rate of growth
about 10 per cent in the Local Telew
phone Bystem so as to progremivaly
reduce the working period.

(ii) To progressvely sutomatise
the telephone exchanges.

(1) To progressively rcplace auto
exchange equipment which have
outlived itg life,

(iv) To piovide National Subwseri-
ber Dialling to about 350 stations
and provide & high grade and high
reliability cable/radic transmigsion
network for thig purpose and to
provide stable communication to all
Revenue District Headquariers.

{v) To extend the communication
system to hilly, backward and re-
mote areas by opeming a large num-
ber of COs/PCOs

(v1) To modernise the teiegraph
system by opening more Telex Ex.
changeg anq by introducing circuit-
switching telegraph system in 4
metropolitan citieg viz, Bombay,
Cailcutta, New Dellt and Madras.

(vi1) To expand, modernise and
strengthen the research and techni-
cal development and training wings
of the Department

(b) I The total amount provided for
Telecommunication in the Draft B5th
Plan iz Rs 1030 crores The bresk
up of this amount schemewize ia 38
follows® —

- —

Scheme
in
Rs. crores)
- - - Rs.
(1) Local Telephnae System (with swsociated Land & Buildings) 487 45
(i) Long Distance Swtching (with associated Land & Bwilding | R 7990
{iit) Lomg Distance Transmusion (with assocated Land & Bulding) . 3647
(iv) Open wire lines and Telegraph Systems . . . . . 53'93
{v) Other Land and Buildings (inclu ing Staff Quarters) and ancil organisa-

tions such as Trg. Contres, TRC, cstm;Omn:n)t jons etc. M . ' 145 87
1630 53

11, Pustal Serviess ' .

L) s . ' ”.5
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Boricking of uraslug through Iaser
prooeg

4082. SHRI N. K, BANGHI: Wil] the
Minister of ATOMIC ENERGY be ple-
sed to state

(8) whether a¢ present uranium is
being enriched by using gas diffusion

process which is a 35 year old tech-
niqye;

(b} whethey jn other countries this
procesy hag been replaceq by laser
process which costs a fraction of what
is required under the above process;
and

(¢) if 30, whether any steps have
been tsken to introduce the laser pro-
cesg in oup laboratories and if so, the
time by which it would be possible
to convert the gas diffusio, system
completely?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF ELECTRONICS, MINISTER OF
SPACE, MINISTER OF PLANNING
AND MINISTER OF SCIENCE AND
TECHNOLOGY (SHRIMATI INDIRA
GANDH1): (a) Uranium is not en-
riched in India by the diffusion pro-
Cess.

(b) The diffusion method hag not
yet been replaced, though efforts are
being made to do so in various coun-
tries,

(¢) Studieg on the various methods
including the laser process are In
progress in India.

Financinl Amistance to Haryana for
fmprovement of condition of scheduled
castes

4093. SHRI MUKHTIAR SINGH
MALIK: Will the Minister of HOME
AFFAIRS be plessed to state:

{a) whether Centray Government
have given financlal assistance to
Harysna under the Centrally spon-

sored scheme for improvement m
working and living conditions of those
Scheduled Castes who ere engsged in
unclean occupations’;

{b) if so, the amount granteq dur-
ing the last thre, years under the
scheme; and

(c) the extent to which this fund
has been utiliseq by that State?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(S8HRI F. H, MOHSIN): (a) Yes, Sir.

(b) and (c): .
(Rt. in Lakhs)
Year Amount Amount
granted urtlised
197172 128 o-50
1972-73 128 ¥ 25
197374 31 01 103

Paper project in Nagaland

4094. SHRT MUKHTIAR SINGH
MALIK:
SHRI S. N. MISRA:
Will the Minister of INDUSTRY
AND CIVIL SUPPLIES be pleased to

state: nivin
{(a) whether gometime back a paper

project was approved by Government
for the State of Nagaland;

(b) whether Rs. 5 crores have been
spent on this project;

(¢) whether this project has become
uselesy and such a heavy amount has
been wasted; and

(d) i¢ so, whether Government pro-
pose to hold inquiry into this matter?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY AND
CIVIL SUPPLIES (SHRI B P
MAURYA): (a) Yes, Sir.

(b) So fer an amount of Rs 13.39
crores has been spent on ihis project.
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(e) No, Sir.

(d) Doeg not arise,

Misuse of siaff car ip Hindastan
Paper Corporstion

4095. SHR1 MUKHTIAR SINGH
MALIK:
SHRI S. N. MISRA:

Will the Minister of INDUSTRY
AND CIVIL SUPPLIES be pleased to

state;

(a) whether Government have
receiveq complaints against some top
officers of the Hindustan Paper Cor-
poration of India regarding misuse of
Steff Car and special pay without any
justification;

(b) whether those officers have
been drawing Car allowance but they
do not use their own car; and

(¢) whether Government propose
to hold inquiry through C B I.?

THE MINISTER OF STATE 1IN
THE MINISTRY OF INDUS1RY AND
CIVIL. SUPPLIES (SHRI B, P.
MAURYA). (a) Except fo; a general
reference to misuse of staff car and
sanetion of special pay without any
information in a letter received from
a Member of Pzrliament no complaints
regarding misuse of staff car and sanc-
tion of special pay in the Hindustan
Paper Corporation have been receiv-
ed

(b) No sucn case has come to the
nptice of the Government

(¢) Does not arise.

Pending applications with Delhi
Administration for permity
of Tyres and Tubey

4008 SHRI MUKHTIAR SINGH
MALIK: Will the Ministe; of INDUS-
TRY AND CIVIL SUPPLIES be
pleased to state:

(a) the number of tyres and tubes
with specification which were sold by

MABCH 19, 1975
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each licencee since July, 1073 under
the A Tyres and Tubes
Control Order, 1060 issued by the
Delhi Administration;

(b) whether in spite of heavy de.
mand for tyres and tubes, permits
were not izsued by the Administra-
tion within the specified period; and

(c) if so, the reasong therefor and
the mumber of applications for per~
mity pending with the Delhi Admini-
stration till to.date?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY AND
CIVIL, SUPPLIES (SHRI B. P
MAURYA)* (a) Tyres and tubes are
of various sizes and varieties ranging
from 3.50X8 to 14.00.20 and thelr num-
ber zold every year jung into thou-
sands The number of dealerg who
sell iyres and tubes is also very large
out of which 314 dealers have obtain-
ed licences under the Delhi Automo.
?;18‘;) Tyres and Tubes Contral Order,

Information required regarding the
number and specificationg of tyres and
tubes sold by all the dealers is not be-
ing mamniamned by the Dethi Adminis-
tration

(1) Delhi Admunistration has re.
rorted that permity were issued by
and large within the spevified period.

(c) No application 1¢ pending with
the Delhi Admimstration

Foreign traineq Indian Sclemtists
enrolled with C.8IR.

4097. SHR!I M. V. KRISHNAPPA:
Will the Minister of PLANNING be
pleased 1o state:

(a) tho number of foreigy trained
Indian Scientists enrolied with C.S.LR.
upto 31st March, 1075;

(b) how many of they; have been
employed during the last one year:
and
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(&) the reasona for delay in provid-

ing employment to the remaining
seiontista?
THE MINISTER OF STATE IN THE

MINISTRY OF PLANNING (SHRI
VIDYA CHARAN SHUKLA): (a) Up-
to 14th March, 1973, 8353 Sclentists,
7482 Engineers, 1189 Technologists
and 3877 Doctors enrolleg themselves
in the Indiang Abroad Section of the
National Register of Council of Scien-~
tiflc ang Industrial Research (CSIR)
in which registration is voluntary,

(b) During the last one ycar 543, of
those registered, were offered ap-
pointment in the Scientists’ Pocl. Dur-
ing the year 304 got regular employ-
ment Yeaving the Pool and 333 were
continuing az Pool Officers.

(c¢) The cases of all those 1egistered
in the Indiang Abroag Sectivn of the
National Register, who do not hold an
employment in India, are considered
for gelection to the Scientists’ Pool two
monthy ahead of their return to India
Persons not well.qualifie§ are not
selecte@ to the Pool, The absorption
of Pool Officers in regular posts dep-
ends upon:—

(i) Vacancy in the fleid of specia-

Lisution,

(ii) normal recruilment proce.
dures of employing agencies;
and

(ii1) perronal preferences «of the
Suientisty concerned,

Additions) production of coal i next
your

4098 SHRI B. 3 BHAURA: Will the
Minister of ENERGY be pleased to
state:

(a) whether Cioverrment expects
additional production of coal for the
next year; and

(b) if so, what is the basjy of this
ontimism?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROY.
SIDDHESHWAR PRASAD): (a) and
(b). The expected coal production
during 1974-75 is 88 million tonnes as
compared to the production of 78 mil-
lion tonnes in 1973-74, The produc-
tion is showing a steady upward trend
during the past six months. On the
basis of this trend as well as the ad-
vance action taken to provide the
equipment, spares and expertise, the
improvement in the avaflability of
power and rail transport and the co-
operation which has been forthcom-
ing from the workers, it is expected
that the coal production during 1975-
76 will be higher by another 10 million
tonnes

Self sufficiency in nuclear fuel and
Indiznisation ef nuclear know-bow and

technology

4099. SHRI M S. PURTY: Will the
Minister of ATOMIC ENERGY be
pleased to state the efforts so far
made by Goverrnment to attain eelf-
suffictency in nuclear fuel ang India-
nisation of nuclear know-how and
technology?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
ELECTRONICS, MINISTER OF
SPACE. MINISTER OF PLANNXING
AND MINISTER OF SCIENCE AND
TECHNOLOGY (SHRIMAT: INDIRA
GANDUI): The fucl required for the
Tarapur Atomic Power ration IS
slightly enriched uranium oxide. The
raw material, 1¢, enriched Liaulum
hexa-fivoride is being impocted and
further fabrication to finished fuel 1s
carried out at the Nuclear I'ael Com-
plex, Hyderabad Qur nuckar power
programme docs not envic«ge the set-
ting up of further nuclear power
plants using shightly entiched uramum
as fuel. Howeve:, work on develop-
ment of uranium enrichment techno-
logy has also been initiated at the
Bhabhs Atomic Research Centre.
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The fuel required for the reactors at
Rajasthan, Kalpakkam and Narora
is npatural uranium. This fusl ig be-
ing manufactured on & commercial
bagis using know-how developed by
the Department of Atomic Energy.
Preliminary research work on enrich-
ed fuel required for fast reactors has

caommenced.
sraxfe 2sher

4100. st firifer foret: W7 HwR
et ag AT oY g wXA IF .

(%) Tt R fira ardafae E0-
g

(&) 3% ¥ feas ardafs 36
o wor ws frer vE §

(n) T ¥ P wiE ¥ A R
;W

(v) swfas Tem =y &
MAgoe A Afrw §?

wwre St (TTe Tiwe AT wwt) ¢
(%) & (7). wife g qwar
AT G L1 @ awEA 9Y T fear
wrT

(w) arkafrs e w arK
AW wAt TR W awA §, agt
FA% e F sy foarg tTm @
wfiesfes s ¥ dfm awar &7 e
51w & gfeard 3vwsg w0x ¥ fAg
wre-ave faarr % ow fifa dore S
7 ghved o7 et & swmfoe i
ol T, R wrardr e s

e ¥ I L & awrr =
& wft § 1 oot g emae
§ fv gz wmwa 3 senfve Tarer wiivs
sredt s W v & w9 25 afewr
sawr Y o

% ey o dR ww vedr wE &
ww it fiwd ar f mf & o sl
Hife r g wfafafc e oo ot ™
fr€ g [wrareg 7 e wat 1 ¥hwd
get LT 9244 75 ]

WQWo “om*m*
ol yfeard
4101 oY fuyfe forer: W gy
HHY I TR WY F w0 fp

(%) = wify s Afaw woww
v hanferpz A At ag v ;

(w) afte g, 1 «FOFR IRE
afcare Y wav Wy giead 3 & o F
LU S

(m) w1 mzerr w7 fagee
TR o rtermEmag?

g st (ot & wgr )
(%) o gi, sfam

(w) w g & xix frwr off
.

(x) fugrr swre & gler fearg
fe g & wnfame ¥ woffy
it af aroaw fs ¥ wopfy ¥ qF
FHTTR W1 H7A W g2y Afvew woen
wwE ¥ g ' o sy
wrd, fowr am ot afer aTTAW
firr ¥ty wTeTRT Weem g,
Wt e wo o foler fer  wr

2



257  Written Annwers PHALGUNA 28, 1896 (SAKA) Written Answers 218

“Suppiy of power to imdsutry and
sgriculturs in Punjap

4102. DR. H. P. SHARMA: Wil
the Minister of ENERGY be pleased
to siate:

(a) whether power supply to indus-
try and agriculture in the Punjab has
bee, further reduced from the end
of January thiy year;

(b) it so, the reasong therefor; and

(e) the extent to whidh the indus-
try had been compelled to  work
below capacity in that State owing
to power cut during 1974-75 so far
ang how far the agricultural produc-
tion has been  adversely affected
thereby this year?

THE DEPUTY MINISTER Il THE
MINISTRY OF ENERGY (PROF
SIDDHESHWAR PRASAD: (&) and
(b) The 110 MW unit of the Guru
Nanak Thermal Power Stction was
taken out for planned maintenance
from 28 January, 1975 to 131 ', Febru-
arv 1975 Thig r1esulted in reuuction
in availability of power duting this
pertnd The unit has, howaver, been
put back into service and the puwer
cuts on industrial consumer g have now
been reduced from 50 per cent to 20
per cent and assured supply to rural
ateas has been maintained at 6 hrs a
dey

(¢) It ig not possible to assess the
extent to which the indusiries were
compelled to work below canccity in
the State and alo the loss of agricul-
tural production solels due t, power
cuts during the current year

Tmports of machinery from USSR and
Exst Furopeap, Commaunist States

4108 SHRI MADHU LIMAYE Wil
the Minister of INDUSTRY AND
CIVIL SUPPLIFS h, plrased to state’

(a) whethey the Ministry of Indus-
try or any other authority under the
Government of India permutg rmports
of muchinery from USSR and East
Europesn Communisy States;

(b} whether these imports are
classified ag project machinery and
nén-project workshop machinery;

(c) whether the permission or
¢learance for the import of non-project
workshop machinery is given by the
Director-General of Tednnical Deve-
lopment;

(d) 1 so, the nameg of the firms
which are permitteq to make such
imports; and

(e) the value of the imports in the
last three calendar years?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSIRY AND
CIVIL SUPPLIES SHR1 B. P,
MAURYA): {(a) Apphications for im-
port of machinery from various coun-
tries including USSR and East Euro~
pean countrieg are considereg by Gov-
ernment op merits,

(b) Import of machinerv iy classi-
fied into project and non-project 1m-
ports under the Customs Act

(c) The sponsoring authority con-
cerned with the Industry in question
hag to certify the essentimlity of the
machinery apphed for iriport bv an
Actual User The techmcal authoruy
mncluding the Director-General of
Technical Development hag to clear
the mmports from the indigenous
angle.

(Y Any Actual Uver 15 elgible to
apply for the import of machinery in
accordance with the Imgport  Trade
Control Policy tn force.

(e} Impory Statistics are compiled
and published by the Director General,
Commercial Inteligence and Statis-
tics, Calcutta on financial yesr basis
The value of machinery mmyorted into
the countrv during the  past thiee
years 18 as follows:—

R, crores
1971-72 a~6
1972-73 432
1973-74 g4

Functioning of telephones in
Bhogalpur Commissionary
4104 SHRI MADIU LIMAYE Will
the Minister of COMMUNICATIONS
be nleased to state
(a) whether the Governmen{ have
received complaints from M.Pz. about
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the mal-functioning of the telephone
system at Monghyr, Bhogalpur, Jamui,
Jhajha, Chaka: Banka, Deogher and
other important centres in the Bhogal-
pur Commissionarvy in Bibar in the
years 1973 and 1974;

(b) it so, the
<complanits; and

(c) the action taken by the Gov-
ernment to remove the causes of these
complaints?

substance of these

THE MINISTER OF COMMUNI-
CATIONS (DR. SHANKER DAYAL
SHARMA): (a) Yes, Sir.

(b) Complants were of general
nature of mal-functioning of some of
the exchanges mentioneg and dis-
satisfaction of their subscribers with
local and trunk services.

(e) (i) In Monghyr there was trou-
ble in August-September, 1973 After
automatisation this exchange is work-
ing satisfactorily.

(ii) Bhogalpur is a manual ex-
change st present and it has been
decided to convert it mnto =n automa-
tic exchange The equip.uent has heen
allotted for supply during 1975.76

Trunk Services were being adverse-
ly affected 1n Bhogalpur duc tn large
scale frequent wire thefi; in Bhogal-
pur area The matter has been taken
up with the State Government. The
main trunk alignments have recently
been replaced by copper-weld wires
and now the performance of Patna-
Bhogalpur trunk circuits is improving
steadily,

Bariarpur is a gmall automatic ex-
change with only 8 woking connec-
tions. Proper attentioy iy being given
1o the working of the exchange, which
ig considereq satisfactory now.

(iti) Jamui Jhajha: The exchanges
ure working satisfactorily,. Jamuf
subscribery wanted direct connecting
t0 Monghyr, which ig not feasible at
present.
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(iv) Chekel; Regarding Chukai no
complaint has been received gp far,
Thig is a long distance PCO.

(v) Banka: There are no gerious
complantg at Banka, It is g 28 lines
SAK.

(v1) Deoghar: The fault satistics do
not reveal any abnormal performance
of the exchange,

Travelling Programme of Laiy Shri
L. N. Mishra

4105 SHRI MADHU LIMAYE: will
the Minister of HOME AFFAIRS be
pleaseq to state:

(a) what was the travelling pro-
graxmme of the late Shia L. N Mishra
between 22nd December, 1974 and 2nd
January, 1975;

(b) whether the Jate Shna I. N.
Mi-h1a had been told by the Prime
Mimister during thig perioj that he
should resign from the Cabinet 1o
save the Governmeng further acute
embrassment in view of the Opposi-
tion Memoranduam on the C B 1 re-
puris and documents,

(c) whether as a result of this con-
versaiion the late Shey L. N Mihra
was 1n a distibed state of mind and
undertook on 28th Decembe:, 1874 or
thereabout a migrimage 1o the temple
of Loid Shaneshwars at Thirunallaru
m South India, and

(d) which other pignim centres did
he visit between 22nd December, 1974
and 2nd January, 19757

THE MINISTER OF HOME AF-
FAIRS (SHRI K BRAHMANANDA
REDDY). (a) to (d). A statemuent
showing the tour programme of late
Shri I, N. Mishra during the pericd
215t to 31st December, 1974 iz enclos~
ed. On 2nd January, 1878, he left for
Samastipur, in connection with the
inauguration of Samastipur-Mazaffar-
pur broad-gauge line. As already
stated by the Primne Minister on the
Floor of the House, during a discxs.
son on en adjournment Motion on
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the Samasgtipur incidents, on the 18th and late Shri L. N. Mishra in this

February, 1978, there was no conver~ period about the latter’s resignation
sation beiween the Prime Minister from the Cabinet.

Statement

Tour Programme of Shri L. N. Mishra, Union Minister of Railuays, Government of Iuaia.

Decomber, 1974
215t, Ssturday Dep. Dethi In. 21- 30 hrs. Hunachal Exp.
22nd, Sunday Arr. Nangal Dam of 1g hrs.
Dep. Nangal Dam o8 30 hrs. 1y Rrad
Are. Una 09°00 hrs,
(Break-fast at Una)
Dep. Una 1000 hrs. by Rnrad
Arr. Amb 1045 hrs.
11- 30—~Inauguration of R-itwy Line frem Taiwara &« Nar8al
Dam and addre: s pa v meeting.
13 30~~Lunch at Amb
1§+ 45~-=To visit National Collcge at Amb
Dcp. Amb 16*c0 hrs, By Read
Arr. Bhakra Dam 17 15 hre,
(Dunner a1t Bhakra Dam)
Dop. Bhakra Dam 2030 hrs. By Rczd
Arr. Nangs! Dam 21 15 hre.
Dip. Nangal Dam 21 §5 hre. Himachal Express
22nd, Maonday Arr. Detha In. of 44 hn.
a8th, Saturday Dep. Now Dedhi o6 30 hre By Ar
Arr Madras 090§ hre.
Dep Madras 10-00 hrn, By Read
Are. Tirupau 19-00 hrs.
29th, Suaday Dep. Tirupati 09-00 hrs. By Ruad
Arr. Madras 13:00 hr,
Dep. Madras 14-30 e, By Air
Art. Bombay 16 15 hrg,
anth, Mwniay | Halt at Bombay
g2+8t, Tusaday Dep, Bombay o8-3s hre. By Air

Avr, Dehhi

1030 hrs,
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Rura] electrification schemes sne-
tioned for Karnataka

41068. SHRI K. LAKKAPPA: Wwill
the Minister of ENERGY be pleased
to state:

(a) the brief outlimes of the sche-
mes sent by the XKarnataka Stale
Electricity Board to tue Rural Elec-
trieity Corporation Limuteq duning
1973-74 and 1974-75;

(b) the schemes out of them sanc-
tioned by the Rural  Electrification
Corporation Limited and their present
stage of progress;

(c) whether the works are expected
to be completed according to schedule;
and

(d) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF
SIDDESHWAR PRASAD) {a) and
(b) The Karnataka State Eleetrivity
Boarg sponsored 29 schemes to Rural
Electrification Corporation Ltd dunng
the years 1973-74 and 1974-75 (upto
11-3-75) Out of these, 13 schemes
have so far been sanctioned by the
Corporation (2 in 1973-74 ang 11 in
1974-75). Besides, 4 schemes receiv-
ed earlier were also sanctioned n
1973-74 The details of the schemes
are given in the Statement laid on the
Table of the House. [Placed n Lib-
¥ary. See No. LT-924575)

The scheme sanctioned by the Cor-
poration are phased for completion
over a period ranging upto 3 years
Under the 6 schemey sanctioned in
1973-74 (including 4 schemes received
earlier), the State Electriity Board
has upto December, 1974 prowvided
service connections in respect of 120
pumps sets, 12 small geale industries,
440 domestic and commercial connec-
tions and 131 street lights in 18 villa-
ges. It is too early to assess the pro-
gress in respect of schemes sanctioned
in 1874-78.

{c) Yes, Sir,
(d) Doeg not arise.
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Ofice; of Statiop Direstor and other
Senjor Officials in Radio Statioms in
Gujarat remaining vacant
4107. SHRI P. G. MAVALANKAR:
Will the Minister of INFORMATION
A‘ND BROADCASTING be pleaseq to

state:

(a) waether the offices of Station
Directors and other semior officials at
Ahmedabad, Baroda, Rajkot and Bhuj
stations of AIR remain vacant and, or
temporarily filled on an ad hoc basis;
and

(b) if so, the facts and
thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM
BIR SINHA): (a) and (b) Only two
Clagg 1 posts of Assistant  Station
Engineers are, at present, vacant at
Rajkot ang Bhuj Stations of All Ind:a
Radio  These posts will be filled on
the hasi, of the . ults of Engineering
Services (Electronics) Examinati~n,
1974 conducted by the Union Public
Service Comm.3sion Besides, the
present incumbents of thg posts of
Additional Station Director, Commer-
cial Broadcasting Service, All India
Radio, Ai:medabad and Station Direc-
tor, All India Radio, Rajkoy have been
appointed on an ad-hoc basis pending
formation of a regular pane} in con-
sultation with the Union Pubhe Ser-
vice Commission, on the basix of ro-
cently 1evised recruitment rules

mannte

reasons

PAPERS LAID ON THE TABLE

NOTIFICATIONS TUNDER ALL INDIA
Services  Act, 1931 AND ARMS
(Apmt ) RuLEs, 1975

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS,
DEPARTMENT OF PERSONNEYL, AND
ADMINISTRATIVE REFORMSE AND
DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHR! OM MEHTA)®
T beg to lay on the Table-~

(1) A copy each of the foliowing
Notifications (Hindi and English
versions) under sub-section (2) of
section § of the All India Services
Act, 1981;





